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Respovted S ‘ .

O 4 new e appomted Ofieer to Dethe Ehigher Judhierad Service (DHIS), nanechy

e, Barvinder Singh Johal. has reported 1 the Delle hudicial Academy on 03.06.2024 fon

Pt otk Fouadation Cowrses As per the Jwdicnal Fducation & Traimng Programee

Coalendar 20240 the Tudicial Odficer 1s requited o undergo Practical Traming by way ol
court-atachment 1 District Courts,

i thieretore, reguesied that Mr. Haeomder Smgh Johal. Tramee DHIS Ofticer may
wonfin be attached as pen the foliowng schedule wee £ 01 1o 08" Angust, 2024:
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Name of Trainee | Nanme of Mentor  Present District | Place ol Datc of
Officer Judivial Officer ]w-.ting ~ ' Posting  Attachment :
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The Mentar Judicral Officer be also requested Lo interact and suitably guide the
Frinnee Tt OFeer ahoat the ssues and challenges faced by bim in therr jurisdiction.

Wt Mentar dudicial Ofcer with whont the Trainee DHIS Officer has been
attached, bappens o he on leave or is unavatiable due to any administrativerancillary reason.
the trinee olficer may kindly be anached with the Link Qfficer/anather Judicial Officer of
wmelar porsdrenon n vow distiet Inocase the Mentor Judge is Ganslerred. the trainec
Cieers i be attached with the successor Judge. In such an eventaality. copy of the ander
o atachment may kindly be sent to the Academy tor intormation and record.

Wl regards,
Yours taithfully.

\uk (™
(?31 Adii Chuudhany)
NocDEA ey FC Bateh- XA (DHIS) 18212024 3 July, 2024
Copy for information to:

Ihe Irnnee Oflcer cencarned. \

{Dr. Adith Choudhoryy

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
€259 - ¢ 262 TIS HAZARI COURT: DELHI

. JIOTP/Gaz./2024 Dated, Delhi the “ n_a ”" fm'),f[
Copy forwarded for information and necessary action to ;- ! £

1.Sh. Praveen Singh, DJ-11, Central District, Tis Hazari Court, Delhi.

No"‘

e Website Commlttee English/Hindi, Tls Hazari Court, Del i
5.The LAYERS for uploading the same. 1

{Mulkesh I(mar Gupta)
Officer In-chargelludicial Branch, Central
For Principal Distriqt & Sessions Judge(HQs)
Tis Hizari Court, Delhi.



